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(1) 
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1 Shr1 Rajender Kumar Nandal Secretary 

2 Shr1 Kanwar Singh Under Secretary 

The Committee was constituted we f 24th April 2018 wide Haryapa Vidhan 
Sabha Secretariat Notification No HVS Wel SC ST & BC/1/2018 19/33 dated 
25th Apnl 2018 



(1n) 

INTRODUCTION 

1 Balwant Singh Chairperson of the Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and Backward Classes having been authorized by the Committee 1n this behalf present this Report on the reservation/representation of Tounism Department & Development & Panchayats Department mplementation of various departments and action taken by the Government on the recommendations as contamed m ॥5 Fortieth first Report of फिट Committee on the Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 

The Committee examined the Administrative  Secretartes of various Departments referred to m the Report Accordmgly the Report 15 based on the reples furmshed by the departments/autonomous bodies explanations and clanfications recerved during deliberations and further observations/recommendations made by the Commuttee पा this behalf The paragraph (s) recommendations which have not been mncluded i this Report have been dropped/disposed off by the Commuttee after fully satisfymg themselves from the reply of concerned departments 
A brief record of the proceedings of each meeting has been kept separately पा the Haryana Vidhan Sabha Secretariat 

The Commuttee wishes 10 express their thanks to the Admimistrative Secretaries of Departments referred to पा the Report and their representatives who appeared before the Commuttee for oral exammation in regard to the reservation/representation of Scheduled Castes Scheduled Tribes and Backward Classes पा the Tespective Department/autonomous body and implementation of Governments Scheme for Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 
The Commuttee 15 thankful for the whole hearted and unstinted co operation extended by the Secretary/Under Secretary and his staff 

Dated Chandigarh 
BALWANT SINGH The 13" February 2019 CHAIRPFRSON



REPORT 

The Committee on फिट Welfare of Scheduled Castes Scheduled Tribes 
and Backward Classes for the year 2018 2019 was constituted on 24% April 2018 by 

the Hon ble Speaker authonzed by the Honse on a motion passed by the 

Haryana Vidhan Sabha mn 15 sittmg held on 6" March 2018 for nommating the 
Members of the Committee and also for appomtmng the Chairperson of the 580 
Commuittee 

Shn Balwant Simgh M L A was appointed as Chairperson of the Commuittee by 
the Hon ble Speaker 

The Commuttee held 67 sittings nll the date of finalization एव the Report 

The first meeting of the Commuttee held on 2™ May 2018 was addressed by the 
Under Secretary who explamed the scope and functions of the Commuittee m detail The 

Chairperson while thanking the Hon ble Speaker for nominating him as the Charperson 

of the Commuttee and zlso assured that with the cooperation of the other Members the 
Commuttee भा] work for improving the lot of down trodden sections of the society 

The Commuttee selected the following Departments for examination durmg the 
Year 2018 2019 

1 Tourism Department 

2 Development & Panchayats Department 

The Commuittee also examined the recommendations/observations given 1 the 

previous reports पा respect of following departments 

() Urban Development (Local Bodies) Department 

(1) Haryana State Electricity Board 

() Haryana Shehar1 Vikas Pradhikaran (HSVP) 

(1v) Pohce (Home) Department 

(v)  Industrial Training and Vocatonal Education Department 

(vi) Public Works (B&R) Department 

(vu) Haryana State Co operative Supply and 

Marketing Federation Limited 

(१0 Education Department 

(1x)  Public Health Engineering Department and 

(x)  Forest Department 

The Committee decided that matenal aiready received from the Department 

may be placed before the Commuittee and the matenal mformation पद any required for 

the use of the Commuttee may also be cal'ed from the concerned Departments



TOURISM DEPARTMENT 

The Commuttee vide 15 letter dated 11th May 2018 asked the Additional Chief 
Secretary to Government Haryana Tourism Department for supplying a statement 
showing the reservation/representation of Scheduled Castes Scheduled Tribes and 
Backward Classes 1 Tounism Department for the year 2016 17 & 2017 18 as stood 
on 31st March 2018 within a fortmght 1n the prescribed Performa 

The Department supplied फिट reply vide latter dated 118 June 2018 the 
Commuttee scrutimized the reply and was not satisfied with the reply and thereafter the 

department supplied the reply dully amended on 8th January 2019 The Commuttee 
orally examined फिट representative of department and the Commuittee was 8150 satisfied 
with the reply 

The departmental representative assured the Commuttee during oral exammation 

that the directions to the Corporations under the Tourism department will be 1ssued to 
supplies the reply but not supplied the reply by the Tourism Corporations till the 
finalizatton of report



DEVELOPMENT & PANCHAYATS DEPARTMENT 

The Commuttee vide 15 letter dated 8" May 2018 asked the Prmcipal Secretary 

to Government Haryana, Development & Panchayats Department for supplymng a 

statement showing the reservation/representation of Scheduled Castes Scheduled 

Tribes and Backward Classes in Development & Panchayat Department, for the year 
2016 17 & 2017 18 as stood on 31* March 2018 within 8 fortmght tn the prescribed 

Performa But the Department did not supplied the requisite matenal 1! पाए 

The reminders were 8150 1ssued to फिट Department for supplying the required 
information but the Commuttee 15 constraned to 00171 out that the department did not 
supplied the required information 

The representative of department submutted the mcomplete reply on dated 
27" November 2018 on the day the Committee orally examined The Commuttee 8150 

observed that neither reply has been submutted पा proper form nor subrmtted the 
complete reply by the Department Durmg the course of oral exammation the 
representative of the Department regretted to the Commttee on non supply of complete 

information 

However the Department has mformed the Committee 1 respect of procedure 

to ही] up the backlog of posts Then the Commuttee asked the Department to supply its 

complete reply पा proper form by showing the categories wise filled up and vacant 

posts The Department agreed to supply the information 17 next month 

The Cemmittee also desired to take necessary action aganst the officials 
responsible for not submitting the reply पा time and the Department ensured the 
Commuttee that the explanation will be called of the responsible officials 

The Department supplied फिट reply on 30 01 2019 the Committee scrutmzed 

the reply The Commuttee further recommended that short fall of Scheduled Castes 

&Backward Classes category may be filled up by promction or direct recruitment 

immediately 50 that backlog may be completed



POWER DEPARTMENT 

IMPLEMENTATION OF HARYANA STATE ELECTRICITY BOARD 

(13" REPORT 1987-88) 

The Commuttee orally examined m its meetmgs held on 16 May 2018 & 
27" June 2018 the Additional Chief Secretary to Government Haryana Power 
Department m respect of implementation of observations/recommendations of the 
Committee contamned पा 5 41" Report 

During the oral exammation of the departmental representatives on dated 
16" May 2018 & 27" June 2018 the Department submitted the reply regarding 
implementation of recommendations/observations made by the Committee पा 15 
41% Report and scrutinized the same 

After going through the reply given by the wings (HPGCL HVPNL UHBVNL 
& DHBVNL) Power department the Committee was satisfied with the reply and 
decided to drop all the proceedings/observations/recommendations made by the 
Commuttee प्रा एड 13" Report 1987 88 contamed पा 41st Report



IMPLEMENTATION OF TOWN AND COUNTARY PLANNING 
DEPARTMENT UNDER THE HARYANA SHEHARI VIKAS 

PRADHIKARAN DFPARTMENT (HSVP) 

OLD NAME AS HARYANA URBAN DEVELOPMENT 
AUTHORITY (14™ REPORT 1988-89) 

The Commuttee orally exammed m its meetings held on 6™ June 2018 & 
4™ July 2018 the Principal Secretary to Government Haryana Town and Country 

Planming Department 1 respect of implementation of abservations/recommendations of 
the Commutiee contained पा 15 41st Report 

During the oral examimation of the departmental representatives on dated 

6th June 2018 & 4th July 2018 the Department submitted the reply regarding 
implementation of recommendations/observations made by घाट Commirttee n 15 41st 

Report and scrutinized the same 

After gomg through the reply given by the Town and Country Planmng 

Department the Committee was satisfied with the reply and decided to drop all the 
proceedings/ observations/recommendations made by the Commuttee पा 1ts 14™ Report 
1988 89 centamed n 41 Report



URBAN LOCAL BODIES DEPARTMENT 

IMPLEMENTATION OF URBAN DEVELOPMENT DEPARTMENT 
(LOCAL BODIES) (11TH REPORT 1985 86) 

The Commuttee orally examined mn 15 meetings held on 25 July 2018 & 
14™ November 2018 the Additional Chuef Secretary 10 Government Haryana Urban 
Local Bodies Department m respect of implementation of observations/ 

recommendations of the Commuittee contained पा 15 41* Report 

During the oral exammation of the departmental representatives on dated 

25" July 2018 & 14" November 2018 the Department submitted the reply regarding 
implementation of recommendations/observations made by the Committee पा 15 

41st Report and scrutinized the same 

After gomg through the reply given by the Urban Local Bodies Department the 

Committee was satisfied with the reply and decided to drop all the 
proceedings/observations/recommendations made by the Commaitiee पा 1ts 11th Report 

1985 86 contained m 41* Report



EDUCATION DEPARTMENT 

IMPLEMENTATION OF EDUCATION DEPARTMENT 
(32" REPORT 2008-2009) 

The Commuttee orally examined m 1ts meetings held on 25" july 2018 &14" 

November 2018 the Additional Chief Secretary to Government Haryana Education 

Department 1n respect of mmplementation of observations/recommendations of the 

Committee contained m 1ts 41% Report 

The Department supplied the reply regarding implementation of 

recommendations/observations made by the Committee m 1ts 41% Report and 
scrutimized फिट same 

After gomg through the reply given by the Secondary Education Department 
the Committee was satisfied with the reply and decided to drop all the 

proceedings/observations/recommendations made by फिट Commuitee 1 15 32" Report 
2008 2009 contaned पा 41" Report



COOPERATION DEPARTMENT 

IMPLEMENTATION OF THE HARYANA STATE COOPERTIVE SUPPLY 

AND MARKETING FEDERATION LIMITED (17" REPORT 1991-92) 

The Commuttee orally examined प्रा 1ts meetng held on 19™ September 2018 the 

Additional Chief Secretary to Government Haryana Cooperation Department ता respect 

of implementation of observations/recommendations of the Committee contained पा 

its 41* Report 

Durmng the oral exammation of the departmental representatives on dated 

19t September 2018 the Department submitted the reply regarding implementation of 

recommendations/observations made by the Committee in its 41* Report and 

scrutimzed the same 

After gomng through फिट reply given by the Cooperation Department, the 

Committee was satisfied with the reply and decided to drop all the proceedings/ 

observationsirecommendations made by the Committee पा its 17" Report 1991 92 

Contamed 1 41% Report



FOREST DEPARTMENT 

IMPLEMENTATION OF FOREST DEPARTMENT (39 REPORT 2015 16) 

The Committee orally examined 1n एड meeting held on 19® September 2018 the 
Additiona] Chief Secretary to Government Haryana Forest Department पा respect of 

mplementation of observations/recommendations of the Commuittee contamed m 15 
41* Report 

During the oral examination of the departmental representatives on dated 
17" September 2018 the Department submitted the reply regarding implementation of 
recommendations/observations made by the Committee m 15 41% Report and 
scrutmized the same 

After gong through the reply given by the Forest Department the Committee 
was satisfied with the reply and decided to drop all फिट proceedings/observations/ 

recommendations made by the Commuttee पा 1ts 39™ Report 2015 16 contamned पा 
41% Report



10 

INDUSTRIAL TRAINING AND YOCATIONAL EDUCATION DEPARTMENT 

IMPLEMENTATION OF INDUSTRIAL TRAINING AND VOCATIONAL 

EDUCATION DEPARTMENT (15th REPORT 1989-90) 

The Commuttee orally examined in its meeting held on 14™ November 2018 the 

Additional Chief Sécretary to Government Haryana Skill Development & Industrial 

Traming Department 1n respect of implementation of observations/recommendations of 
the Commuttee contamned 1n 1ts 41* Report 

During the oral exammation of the departmental representatives on dated 
14" November 2018, the Department submitted the reply regarding implementation of 
recommendations/observations made by the Commuttee m 15 41% Report and 
scrutimized the same 

After going_through the reply given by the Skill Development & Industrial 
Tramning Department the Commuittee was satisfied with the reply and decided to drop 
all the proceeding/observations/recommendations made by the Commuttee 1n its 15" 
Report 1989 90 contamned पा 41* Report



PUBLIC HEALTH ENGINEERING DEPARTMENT 

IMPLEMENTATION OF PUBLIC HEALTH ENGINEERING 
DEPARTMENT (39" REPORT 2015-16) 

The Committee orally exammed प्रा its meeting held on 9™ January 2019 the 

Principal Secretary to Government Haryana Pubhe Health Engmeermg Department, 1n 

respect of implementation of observationsirecommendations of the Committee 

contamed 1 1ts 41" Report 

The Department suppled the reply regarding implementation of 

recommendations/observations made by the Committee m पड 41" Report and 

scrutimized the same 

After gomg through the reply given by the Public Health Engmneering 

Department the Commuttee was satisfied with फिट reply and decided to drog all the 

proceedings/observations/recommendations made by the Commuttee in 15 39" Report 

2015 16 contamed पा 41 Report



POLICE (HOME) DEPARTMENT 

IMPLEMENTATION OF POLICE (HOME) DEPARTMENT 
(14" REPORT 1988 89) 

The Commuttee orally examined mn 15 meeting held on 9th January 2019 the 
Addmional Chief Secretary to Government Haryana Home Department पा respect of 
implementation of observations/frecommendations of the Commuittee contamed पा 15 
41* Report 

During the oral exammation of the departmental representatives on dated 
ot January 2019 फिट representatives of department assured the commuttee that they will 
submit the reply within 21 days but have not suppled the reply ull the finalization of 
report 

So the recommendations/observations of the Commuittee given 1 14% Report 
1988 89 contained 10 41st Report against the Home Department are still outstandmg till 
the finahization of report
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PUBLIC WORKS (B&R) DEPARTMENT 

IMPLEMENTATION OF PUBLIC WORKS (B&R)  । 
DEPARTMENT (16 REPORT 1990 91) 

The Commttee orally examined 1n 15 meeting held on 9% January 2019 the 

Additional Chief Secretary to Gevernment Haryana Public Works (B&R) Department 

पा respect of mmplementation of observations/recommendations of the Commuttee 

contaned 1n 15 41* Report 

During the oral examination of the deparimental representatives on dated 
9™ Yanuary 2019 the representatives of department assured the committee that they will 
submut the reply within 15 days but not supplhed the reply till the finalization of report 

So the recommendations/observations of the Commttee given in 16 Report 

1990 91 contamed शा 41% Report against फिट Public Works (B&R) Department are still 

outstanding till the finalization of report
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GENERAL RECOMMENDATION OF THE COMMITTEE 

Durmg the wyear 2018 19 while examining the vanous Departments 

Home Department and Public Works {B&R) Department not submitted their reply and 
some departments submit thewr reply very late inspite of reminders issued by the 
Haryana Vidhan Sabha Secretanat 85 a matter of result the work of the commuttee 
remamed delayed The Chief Secretary to Government Haryana has already 
1ssued mstructions to all departments with regard thereto The Commuttee therefore 
has recommended that the Chief Secretary to Government Haryana may again take up 

the matter with the Admumstrative Secretaries to send the replies m tune 10 this 
Secretariat पा firture



IMPLEMENTATION OF RECOMMENDATIONS/OBSERVATIONS AS 

CONTAINED IN ITS 41* REPORT 

The Commuittee scrutmized फिट rephies submitted by the Departments and the 

action taken on.the recommendations/observations of the Commuttee as contained 1n 15 

11 13 14t 35t 16९ 7% 23% 25™ 3276 and 39" Reports The Committee noticed 

that m case where rephes were not received from the Government and information was 

not expedited by the Government the Government was reminded by the Haryana 

Vidhan Sabha Secretanat The Commuitee also orally examined the representative of the 

Government/concerned department/autonomous bodies for not expediting the required 

information with regard to the action taken on the recommendations of the Committee 

The recommendations/observations i respect of 14™ & 16" reports regarding 

Home Department & Pubhc Works (B&R) Department are still outstanding which are 

shown on the 12 & 15 pages alongwith further observations of the Commuttee for 

implementation
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Procedure for dealmmg with implementation of the recommendatons/ 

observations of the Committee on the Waelfare of Scheduled Castes, 

Scheduled Tribes and Backward Classes 

(a)  After a Report 15 presented to the Haryana Vidhan Sabha, copies thereof 
will be forwarded by the Secretary Haryana Vidhan Sabha directly to the 

Admimstrative Secretanes concerned with the subject matter of the 
Report 

(b) फीड Admimstrative Secretanies concerned with the subject matter of the 
Report will consider the recommendation of the Committee on the 
Welfare of Scheduled Castes Scheduled Tribes and Backward Classes a 
copy of the letter being endorsed to the Head of Department concerned 

simultaneously General recommendation will be dealt within the 

Welfare of Scheduled Castes and Backward Classes Department 

(¢) The Heads of Department concerned shall furnish their comments on the 

recommendations of the Commuttee on the Welfare of Scheduled Castes 

Scheduled Tribes and Backward Classes of the Administrative Secretary 

concemed on receipt of the Report of the Committee 

(व)  The Admimstratve Department concerned will then take immediate steps 

for the implementation of the recommendations of फिट Committee 

concerning 1t It will take the case to the Mister Incharge of the 

Department of the Council of Mmisters as the case may be 

(e) The case m which the Admunistrative Department does not agree with the 

recommendations of the Commuttee will be forwarded to the Secretary 

Haryana Vidhan Sabha with detailed reasons for comments Then 

Secretary Haryana Vidhan Sabha will forward these comments to the 
Department of Welfare of Scheduled Castes and Backward Classes to 

examine such cases and offer their comments 

() The Admmistrative Department will then take immediate steps for 

armiving at 8 decision पा such cases to the Mmister Incharge of the 

Department or to the Councu of Ministers 1f necessary for incorporating 

ए the Memorandum for फिट Council the view of the Department of 

Weifare of Scheduled Castes and Backward Classes 

(g) After a decision has been taken at the appropnate level the same will be 
communicated to the Secretary Haryana Vidhan Sabha by the 
Administrative Department with a copy to the Commissioner and 
Secretary to Govt Haryana Welfare of Scheduled Castes and Backward 
Classes Department 

(h)  Cases mvolving disciplinary action and financ:al and other mregulanties 
should be placed before the Mmister concerned or the Council of 
Ministers 85 the case may be even though the recommendations of the 

Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and 

Backward Classes 1s proposed to be accepted The cases mvolving 
financial iregularities will invariably be decided पा consultation with the 

Finance Department
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()  The Secretary Haryana Vidhan Sabha will prepare statement showing 

the action taken on the Report of the Commuittee and place 1t before the 
Commuttee Further comments of the Committee 1f any will be 

communicated to the Admimstrative Secretaries 10 the Government of 
Haryana for necessary action 

The Vidhan Sabha Secretariat will mamtam a list of outstanding - 
recommendations of Commuittee on the Welfare of Scheduled Castes Scheduled Tribes 

and Backward Classes and penodically remind the Department concerned A half yearly 
report ending on 30th June and 31st December will be firmished by फिट 15th July and 

15th January to the Director Welfare of Scheduled Castes and Backward Classes 
Department by the Head of Departments/Administrative Secretaries about the 

implementation of the recommendation एव the Commuttee Every effort should be made 
by the Admmmistrative Secretaries/Head of Department to expedrte the action on the - 

recommendations/observations of the Commuttee and this work should be treated as a - 
general rule on Top Prionty 08515 - 

56851 —HVS—HGP Chd
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